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ITEM NO.113 COURT NO.9 SECTION XI-A

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Civil Appeal No(s). 6451/2019

UNION OF INDIA & ORS. Appellant(s)
VERSUS

INSTITUTE OF ADVANCE STUDIES Respondent (s)

WITH

C.A. No. 6695/2019 (XI-A)

C.A. No. 6467/2019 (XI-A)

C.A. No. 6466/2019 (XI-A)

C.A. No. 1772/2020 (XI-A)

C.A. No. 6473/2019 (XI-A)

C.A. No. 8386-8391/2019 (XVII-A)
(IA No.148743/2019-CONDONATION OF DELAY 1IN FILING and IA
No.148742/2019-STAY APPLICATION)
C.A. No. 6460/2019 (XI-A)

C.A. No. 6452/2019 (XI-A)

C.A. No. 6457/2019 (XI-A)

C.A. No. 6456/2019 (XI-A)

C.A. No. 6462/2019 (XI-A)

C.A. No. 6454/2019 (XI-A)

C.A. No. 6458/2019 (XI-A)

C.A. No. 6453/2019 (XI-A)

Slgna(;NcAelfled NO . 6461/2019 (XI 'A)
Dlgllﬂvg;ﬁe by

voGegA. No. 6469/2019 (XI-A)

Reason:

C.A. No. 6459/2019 (XI-A)
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6463/2019

6468/2019

6471/2019

6465/2019

6464/2019

6470/2019

6472/2019

6455/2019

Civil Appeal No(s).

6451/2019

(XI-A)
(XI-A)
(XI-A)
(XI-A)
(XI-A)
(XI-A)
(XI-A)

(XI-A)

HON'BLE MR. JUSTICE ABHAY S. OKA
HON'BLE MR. JUSTICE SANJAY KAROL

For Appellant(s)

For Respondent(s)

Mr. B. Krishna Prasad, AOR

Mr. Vikramjit Banerji, A.S.G. (N.P.)
Mr. Arijit Prasad, Sr. Adv.

Mr. Mukesh Kumar Maroria, AOR

Ms. Chinmayee Chandra, Adv.

Mr. Vanshaja Shukla, Adv.

Mr. Vijayanand Tripathi, Adv.

Ms. Ankita Anilkumar Singh, Adv.

Mr. Deepak Kumar, Adv.

Mr. A. Karthik, AOR

Mr. Cherian Punnoose, Adv.
Mr. Arsh Khan, Adv.

Ms. Smrithi Suresh, Adv.
Ms. Sreepriya K, Adv.

Mr. Sanand Ramakrishnan, AOR
Mr. Rajeev Mishra, Adv.
Mr. Madan M. Bora, Adv.

Mr. P. George Giri, AOR

Dr. M.P.raju, Adv.

Mr. Babu Malayil, Adv.

Ms. Jasmin Kurian Giri, Adv.
Mr. Ginesh P, Adv.

Ms. Mary Scaria, Adv.

Mr. Shaji Sebastian, Adv.

13-09-2023 This appeal was called on for hearing today.
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Civil Appeal No(s).

6451/2019

Maneesh Narayanan, Adv.
Saratendu Kumar Bose, Adv.
Abhay Singh, Adv.

Nishe Rajen Shonker, AOR
Anu K Joy, Adv.
Alim Anvar, Adv.

E. M. S. Anam, AOR

Udita Singh, AOR
M. T. George, AOR

James P. Thomas, AOR
Ravi Sagar, Adv.
Remish Lakra, Adv.

UPON hearing the counsel the Court made the following

ORDER

List on 18" October, 2023.

(ASHISH KONDLE)
COURT MASTER (SH)

(AVGV RAMU)

COURT MASTER (NSH)
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